CENTRAL ADMINISTRATIVE TRIBUNAL

% CUTTACK BENCH, CUTTACK,
e |
ORDER SHEET
COURT NO. ' 1
12.12.2017
0.A./260/172/2014 B.S.N.L CASUAL KARMACHARI SANGHA & ANOTHER
FOR HEARING -V/S-
BHARAT SANCHAR NIGAM LTD
ITEM NO:15
FOR APPLICANTS(S) Adv. : None
FOR RESPONDENTS(S) Adv.: Mr. K. C. Kanungo
Mr. C. M. Singh
Notes of The Registry OrderofTheTrlbunal

None appears for the app‘;‘licant on call. It appears that the apphcant is
no more interested to pursue this matter. Accordingly, the O. A. is |
dismissed for default. ’

(DR. MRUTYUNJAY SARANGTI) ( SUSHSANTA KUMAR PATTNAIK)
MEMBER (A) MEMBER (J)
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